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0.A. No. 525/2019, Madan Pal Singh & Others Vs. U.P State Pollution
Control Board & Ors. has been taken up on the report today and it was
informed to the Tribunal that for stone crushers out of six have been closed
down and the same is duly recorded in the aforesaid report. (A report was
sought from the Uttar Pradesh State Pollution Control Board (UPSPCB) and
the District Magistrate, Mahoba, UP with reference to the allegation of
violation of environmental norms by operation of stone crushers by M/s
Prayag Raj Granite (Present name Sharda Granite), M/s Paras Granite, M/s
Krishna Granite Works, M/s R.B. Associate, M/s Arihant Granite (Old name
M/s Shubham Granite) and M/s Ravi Granite in District Mahoba, U.P.) So far
as the rest of the two stone crushers are concerned show cause notice for
closure has been issued the Tribunal, however raised a query regarding non-
imposition of EC on account of illegal operation and non compliance of earlier
show cause notice. Further the Tribunal has directed the Board to submit the
report regarding inposition of EC and recovery of the amount within two
weeks.

Prefefed waim W B squ frE 9 gW sateha aRf ¥g
T T MESATEA @ IR GRE freaa o

Environment Compensation (EC)=Pollution Index (PI) x No. of days from
which the non-compliance has been observed (N) x Factor in Rupees (R) x Factor for
scale for operation (S) x Location Factor (LF).

Pollution Index (PT)= (80 for red category unit, 50 for Orange category unit,
30 for Green Category unit)

N=No. of days from which the non-compliance has been observed=

R= (R factor in Rupees).

S= Factor for scale of operation=  as investment of unit less than 10 Cr. (0.5 for
small scale unit, 1.5 for large scale unit).

LF= Location Factor= 1.0 as population of Mahoba, lies between | Lac to 10 Lac.

(LF is 1.00 for poputation less than 10 lac, 1.25 for population 10 Lac to 50
Lac, 1.5 for population 50 Lac to 1 Cr. And 2 for Population more than 10 Cr.).
There for EC=PI x Nx R x S x LF

=50x N x250x0.5x 1.0=6250x N

%0 | 9T (F TR o | o g | Rwieet | foren ww | Refe | wievl [ g wiawig
Ho | M T g Afed /a4 (Frdteyer) ufda wfify | 7 ool | sfagf | eff  (Em
adw @ | e R | s | )
faraRor festid (& ¥)
M/s Maa sharda Self closed &
1 | Granite Bilbai Closed by Dist. | 04,09.2019 | 16/092019 | s | ceeens Self Closed
Mauhoba Commitlee
M/S Paras Granite
Li;:l:f,l‘;;fdhrm. Sl Closed | 27:09:2019 | 2471012019 % | 625000 | 1.75.000.00
2
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M/S Krishna Granite |1-38}Z?éog (3o%0
Kali Pahadi, Mahoba Closed by Dist : ; “ﬁ'
. e .09.2019 27 6,250.00 |wfa AETed wT
3 Committee 04.09.2019 | 30.09.2 f=i@ 08012020 FT
A O ) )
M/S R.B Associale,
Dilbai, Kalipahadi, o 01 62,500.00
4 Kﬂl‘ll'l\i, Mahoba Self (,lOSCd 0 l .0 I .2020 ]0 Ol 20] 9 10 | ceieeees
M/s Arihant Granite
Sclf Closed & 04/09/2019
5 | O Name Shubbam | cjoscq by Dist | 04.09.2019 & N Self Closed
y i 6/09/2019
Kabrai, Mahoba qmmilics 16/09/20
M/s Jai Maa Gangotri
Granite (Old Name- Self closed & Self Closed
6 Ravi Granite). Closed by Dist. | 04.09.2019 | 16/09/2019 | ........ elf L-1o
Kalipahadi, Kabrai, Commiltee
Mahoba
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0.A. No. 525/2019, Madan Pal Singh & Others Vs. U.P State Pollution Control Board &
Ors. has been taken up on the report today and it was informed to the Tribunal that for stone
crushers out of six have been closed down and the same is duly recorded in the aforesaid report.
(A report was sought from the Uttar Pradesh State Pollution Control Board (UPSPCB) and the
District Magistrate, Mahoba, UP with reference to the allegation of violation of environmental
norms by operation of stone crushers by M/s Prayag Raj Granite (Present name Sharda Granite),
M/s Paras Granite, M/s Krishna Granite Works, M/s R.B. Associate, M/s Arihant Granite (Old
name M/s Shubham Granite) and M/s Ravi Granite in District Mahoba, U.P.) So far as the rest of
the two stone crushers are concerned show cause notice for closure has been issued the Tribunal,
however raised a query regarding non-imposition of EC on account of illegal operation and non
compliance of earlier show cause notice. Further the Tribunal has directed the Board to submit
the report regarding inposition of EC and recovery of the amount within two weeks.

frfafd e | F= ygror v @< g wafeeiy sl g TR ™ e
& AR BT fread 3—

Environment Compensation (EC)=Pollution Index (PI) x No. of days from which the non-
compliance has been observed (N) x Factor in Rupees (R) x Factor for scale for operation (S) x Location
Factor (LF).

Pollution Index (PI)= (80 for red category unit, 50 for Orange category unit, 30 for Green
Category unit)

N=No. of days from which the non-compliance has been observed=

R= (R factor in Rupees).

S= Factor for scale of operation=  as investment of unit less than 10 Cr. (0.5 for small scale unit, 1.5 for
large scale unit).

LF= Location Factor= 1.0 as population of Mahoba, lies between 1 Lac to 10 Lac.

(LF is 1.00 for population less than 10 lac, 1.25 for population 10 Lac to 50 Lac, 1.5 for
population 50 Lac to 1 Cr. And 2 for Population more than 10 Cr.).
There for EC=PIx NxRxSx LF

=50x N x250x0.5x1.0=6250x N

F0 | SElT (RN FWR @I | SRT fewfeer | Rren Refe | wheda | g9 S @ | e
%0 | P79 I TarA Frigm) | i T 3Ry | afagfd wiawl | e o3 5
Wfws | Reiw TRa ) |[(wRRa |z fawor (@ror
T IR ol gr G ®) |afgfd | soe) SR
FT RaRor T (w %)
e
M/S Krishna Granite Closed by 1029 / TASHE
Kali Pahadi, Mahoba Dist. (4.092019 | 30092019 27 6250.00 | 1,68,750.001—154/ HEm@1/20 09-01-2020
! Committee
M/S Paras Granite 1091 /T L3
Bilbai. Kabrai, Self 27092019 | 1072019 | 50 1 5000 00 e 14-01-2020
2 | Mahoba Closed 0 /20
M/S R.B Associate, Self 1001- 62.500.0 | 1092/ wASA
3 Bilbai, Kalipahadi, Closed 01.012020 2020 10 6.250.00 0 —154 /WEE |14-01-2020
Kabrai. Mahoba - /20
Total EC Rs. 4,06.250.00
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0.A. No. §25/2019, Madan Pal Singh & Others Vs. U.P State Pollution Control Board &
Ors. has been taken up on the report today and it was informed to the Tribunal that for stone
crushers out of six have been closed down and the same is duly recorded in the aforcsaid report.
(A report was sought from the Uttar Pradesh State Pollution Control Board (UPSPCB) and the
District Magistrate, Mahoba, UP with reference to the allegation of violation of environmental
norms by operation of stone crushers by M/s Prayag Raj Granite (Present name Sharda Granite),
M/s Paras Granite. M/s Krishna Granite Works, M/s R.B. Associate, M/s Arihant Granite (Old
name M/s Shubham Granite) and M/s Ravi Granite in District Mahoba, U.P.) So far as the rest of
the two stone crushers are concerned show cause notice for closure has been issued the Tribunal,
however raised a query regarding non-imposition of EC on account of illegal operation and non
compliance of earlier show cause notice. Further the Tribunal has directed the Board to submit
the report regarding inposition of EC and recovery of the amount within two weeks.
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Environment Compensation (EC)=Pollution Index (PI) x No. of days from which the non-
compliance has been observed (N) x Factor in Rupees (R) x Factor for scale for operation (S) x Location

Factor (LF).
Pollution Index (PI)= (80 for red category unit, 50 for Orange category unit, 30 for Green
Category unit)
N=No. of days from which the non-compliance has been observed=
R= (R factor in Rupees).
S= Factor for scale of operation=
large scale unit).
LF= Location Factor= 1.0 as population of Mahoba, lies between 1 Lac to 10 Lac.

(LF is 1.00 for population less than 10 lac, 1.25 for population 10 Lac to 50 Lac, 1.5 for
population 50 Lac to 1 Cr. And 2 for Population more than 10 Cr.).

There for EC=PIx NxRx SxLF
=50x N x250x05x1.0=6250xN

as investment of unit less than 10 Cr. (0.5 for small scale unit, 1.5 for

e | ad
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T g wfify (Fma ) | afgfd Afew) | I B SWA A
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T #) el afagfi sRRfta
fim far o @ o @ v
M/S Krishna Closed by - o A2
| | Granite Kali Dist. | 04092019 | 300% | 27 | eas000 | MR [-ise/ el 20 10-07-2020
Pahadi, Mahoba Commillce Rin 09.01 2020
M/S l"ﬂ.l'ﬂ.‘i Granite 24 10 1.75.000 1091 /U {’h En
Bilbai, Kabrai, Selfl 27.09.2019 e VT s2s /e 10-07-2020
Mahobi Closed 2019 28 6,250.00 00 /20 ReTTw ML
2 14.01 2020
M/S R.13 1002 /¢l
Associae, B, | st [ 100 | agg | | s e 10-07-2020
3 | Kalipahadi, Closed e 2020 i 00 /20 [ ==
Kabrai, Mahoba 14.01 2020
Total C Rs, 4,06,250.00
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